ORISSA HIGH COURT

FILING REPORT ASON :07/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 ARBP/0000003/2021 HUGHES COMMUNICATIONS INDIA PRIVATE KDMUSEDANANDA GURU /1
VS VS 0
ORISSA SPACE APPLICATION CENTER I
2 BLAPL/0000115/2021 KISHAN KUMAR NAGBANSHI SSRAY (2) HEMGIR /28 /2020
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0000116/2021 JAGABANDHAU HARIJAN TUKUNA MISHRA BORIGUMMA /144 /2020
VS VS 0
STATE OF ODISHA I
4 BLAPL/0000117/2021 RAMA MALLIK RAJENDRA NARAYAN ROUT BARI /16 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0000118/2021 MOHAN JENA N.K.LENKA JAJPUR TOWN /454 /2020
VS VS 0
STATE OF ODISHA I
6 BLAPL/0000119/2021 DUSMANTA JAGAT UMAKANTA BARIK CHANDAHANDI /153 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0000120/2021 GANGA PANI @ KANDHAPANI DIPTI RANJAN BHOKTA MUNIGUDA /85 /2017
VS VS 0
STATE OF ODISHA I
8 BLAPL/0000121/2021 GHENU PARAJA DIPTI RANJAN BHOKTA BOIPARIGUDA /65 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0000122/2021 LILU@ ABHISEK SENAPATI RAMDAS ACHARY BALLIGUDA /158 /2020
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0000123/2021 MIR RAHAT ALLI @ MUNA AMULYA RATNA PANDA KAKATAPUR /215 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0000124/2021 MOHAN BAGH @ TRIBRU TUKUNA MISHRA BORIGUMMA /144 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0000125/2021 LIPU @ LIPUN BEHERA AMULYA RATNA PANDA SAHADEV KHUNTA /336 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0000126/2021 BADAL SAMANTARA @ SAMANTARAY @ GUBIS.MISHRA FATEGARH /184 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0000127/2021 SIBANANDA SAHU CHANDRALEKHA RAY BANTALA /158 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0000128/2021 AKASH SETHI UMAKANTA BARIK KESINGA /214 /2019
VS VS 0
STATE OF ODISHA I
16 BLAPL/0000129/2021 CHHOUTU @ RANJT MAHAKHUD CHANDRALEKHA RAY NALCO /21 /2020
VS VS 0
STATE OF ODISHA I
17 BLAPL/0000130/2021 LALIT MAJHI SSRAY (2) BARGAON /156 /2019
VS VS 0
STATE OF ODISHA I
18 BLAPL/0000131/2021 MITHUN DIGAL BIBHUDANANDA MOHAPATRA DARINGBADI /128 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0000132/2021 MANU MALLICK BIBHUDANANDA MOHAPATRA CHAKAPADA PS/16 /2018
VS VS 0
STATE OF ODISHA I
20 BLAPL/0000133/2021 SK. SAHIR @ SK. SAHID PARTHA SARATHI DAS JANKIA P.S. /193 /2020
Vs VS 0
STATE OF ODISHA I
21 CMP/0000010/2021 SUDHIR BAGH NIRANJAN LENKA /1
VS VS 0
SECRETARY ,REGULATED MARKET COMMITTEE I
22 CMP/0000011/2021 NARAYANA TRIPATHY LAXMI NARAYAN PATEL /1
VS VS 0
STATE OF ODISHA I
23 CMP/0000012/2021 MANJULATA ROUT @ BEWA SSJENA /1
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VS VS 0
SECRETARY, GENERAL ADMINISTRATION DEPT. I
24 CONTC/0000136/2021 NABIN CHANDRA MAHALIK ADV. /1
VS VS 0
SECRETARY TO GOVT. OF ODISHA I
25 CONTC/0000137/2021 BANAMALI DASH ADV. /1
VS VS 0
SASWAT MISHRA I
26 CONTC/0000138/2021 NAKULA NAIK ADV. /1
VS VS 0
PREMCHAND CHOUDHURY I
27 CONTC/0000139/2021 SAMAL BARRAGE EMPLOY EES UNION ADV. /1
VS VS 0
SUDIPTA GHOSH I
28 CONTC/0000140/2021 CHANDRAMANI KHAMARI ADV. /1
VS VS 0
SASWAT MISHRA Il
29 CONTC/0000141/2021 JAYAKRUSHNA DASH BIREN SANKAR TRIPATHY /1
VS VS 0
G.MATHI VATHANAM I
30 CONTC/0000142/2021 HARIHARA SINGH ADV /1
Vs VS 0
THE PROJECT DIRECTOR, DISTRICT RURAL DEVELOPMENT AGENCY I
31 CONTC/0000143/2021 RAMAKANTA JENA ADV. /1
VS VS 0
DR.MONA SHARMA I
32 CONTC/0000144/2021 GOLEKH CHANDRA RATH ADV /1
VS VS 0
RANJANA CHOPRA I
33 CONTC/0000145/2021 RAMA CHANDRA SAHOO ADV. /1
VS VS 0
SATYABRATA SAHU I
34 CONTC/0000146/2021 BIJAYA KUMAR MAHAPATRA ADV. /1
Vs VS 0
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SATYABRATA SAHU Il
35 CONTC/0000147/2021 SAROJKUMAR MOHAPATRA ADV /1
VS VS 0
ABHAY I
36 CRLA/0000011/2021 BHISMA MAHAKUR @BHISMASEN MAHAKUITIRTH KUMAR SAHU TITILAGARH /427 /2020
VS VS 0
STATE OF ODISHA I
37 CRLMA/0000002/2021 SOUBHAGYA SAHU BIPLAB MOHANTY REAMAL /84 /2019
VS VS 0
STATE OF ODISHA I
33 CRLMA/0000003/2021 SOUBHAGYA SAHU BIPLAB MOHANTTY REAMAL /84 /2019
VS VS 0
STATE OF ODISHA Il
39 CRLMC/0000019/2021 BIGHNAY KUMAR JETHI SAMBIT SAMAL LALBAG /16 /2004
VS VS 0
STATE OF ODISHA I
40 CRLMC/0000020/2021 SAMIR RANJAN NAYAK JTENDRA KUMAR NAYAK /10
Vs VS 0
UNION OF INDIA I
a1 CRLMP/0000038/2021 RILINA PRADHAN BICHITRA NARAYAN SATAPATHY 110
VS VS 0
STATE OF ODISHA I
42 CRLMP/0000039/2021 RAGHUNATH NAYAK ASHOK PATTANAIK /10
VS VS 0
STATE OF ODISHA I
43 CRLREV/0000005/2021  SONI @ SUNIL TANDI SURYAKANTA DWIBEDI BELPARA /142 /2020
VS VS 0
STATE OF ODISHA I
44 CRLREV/0000006/2021  SURESAN SA HIMANSHU SEKHAR MISHRA /10
VS VS 0
STATE OF ODISHA I
45 MACA/0000014/2021 NATIONAL INSURANCE CO. LTD. SUBRAT SATPATHY /1
VS VS 0
BHASKAR MOHAPATRA Il
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46 MACA/0000015/2021 MANAGER LEGAL NATIONAL, M/S. NATIONANAYRANRBECARS. DAS. L TD. /1
VS VS 0
ASHUTOSH RATH I
47 MACA/0000016/2021 ORIENTAL INSURANCE CO. LTD. PRASANTA KUMAR MAHALI /1
VS VS 0
HEMALATA MOHANTY I
48 MACA/0000017/2021 ORIENTAL INSURANCE CO. LTD. PRASAUTA KUMAR MAKALI /1
VS VS 0
SUCHUISMITA@SURYASMITA DHAL I
49 MACA/0000018/2021 ORIENTAL INSURANCE CO. LTD. PRASANTA KUMAR MAHALI /1
VS VS 0
RASABATI MOHANTY I
50 MACA/0000019/2021 NATIONAL INSURANCE COMPANY LTD.  ANUPAM DASH /1
VS VS 0
SANTILATA BISWAL I
51 MACA/0000020/2021 NATIONAL INSURANCE COMPANY LTD.  ANUPAM DASH /1
VS VS 0
SULOCHANA DEl I
52 RSA/0000002/2021 M/S PLR-IMWPL-CISC PAMI RATH /1
VS VS 0
MAHANADI COALFIELDSLIMITED Il
53 RVWPET/0000004/2021  STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS 0
AMARENDRA PARIDA I
54 TRPCRL/0000001/2021 BISHNU PRIYA SAHOO SURYAKANTA DWIBEDI /10
Vs VS 0
SHANTILATA SAHOO I
55 WA/0000005/2021 STATE OF ODISHA SENIOR STANDING COUNSEL (SAND ME) /1
VS VS 0
RAMESH CHANDRA DEHURY I
56 WA/0000006/2021 SUSHANTA KUMAR PANDA TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA I
57 WA/0000007/2021 STATE OF ODISHA ADDL.GOVT ADV. /1

Page 5/18



ORISSA HIGH COURT

FILING REPORT ASON :07/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
AJT RANJAN LENKA I
58 WP(C)/0000571/2021 DHIREN KUMAR BARIK SUSANTA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
59 WP(C)/0000572/2021 SARAT KUMAR PRADHAN L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
60 WP(C)/0000573/2021 SRADHANJALI PANDA SK.SAMAL /1
Vs VS 0
STATE OF ODISHA I
61 WP(C)/0000574/2021 SUSHIL KUMAR PARIDA L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
62 WP(C)/0000575/2021 AKSHAYA KUMAR JENA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
63 WP(C)/0000576/2021 BASANTI ROUT DILIPKUMAR SAHU /1
VS Vs 0
STATE OF ODISHA I
64 WP(C)/0000577/2021 BALARAM PAIKA PRASANTA KU.DAS /1
Vs VS 0
STATE OF ODISHA I
65 WP(C)/0000578/2021 RAMESH CHANDRA PANDA DINABANDHU NAYAK /1
VS VS 0
THE COMMISSIONER, LR AND S, ODISHA I
66 WP(C)/0000579/2021 RAJESWARI NANDI @ PATRA SATRUGHNA DASH A /1
VS VS 0
STATE OF ODISHA I
67 WP(C)/0000580/2021 TANULATA DAS BIJAYA KU. PARIDA /1
Vs VS 0
R.T.0. CUTTACK I
68 WP(C)/0000581/2021 ASHOK KUMAR ACHARYA ASHOK PATTANAIK /1

VS

VS
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STATE OF ODISHA Il
69 WP(C)/0000582/2021 BHIMSEN BHUTIA KHIROD K. ROUT /1
VS VS 0
STATE OF ODISHA I
70 WP(C)/0000583/2021 SUBHASMITA BEHERA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
71 WP(C)/0000584/2021 SARAT PRADHAN SUBAS CHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
72 WP(C)/0000585/2021 LAXMAN @ LACHHAMAN PRADHAN SUBAS CHANDRA DAS /1
VS VS 0
STATE OF ODISHA Il
73 WP(C)/0000586/2021 ARUN NATH PRADEEP KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
74 WP(C)/0000587/2021 DR.UDIT SOURAV SAHOO RAMAKANTA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
75 WP(C)/0000588/2021 DR.SATISH KUMAR NANDA SIBANARAYAN BISWAL /1
VS VS 0
STATE OF ODISHA I
76 WP(C)/0000589/2021 DR.UDIT KUMAR BISWAL SIBANARAYAN BISWAL /1
VS VS 0
STATE OF ODISHA I
77 WP(C)/0000590/2021 AJATSATRU ROUT GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
78 WP(C)/0000591/2021 SUSHIL KUMAR MOHAPATRA MOHENDRA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
79 WP(C)/0000592/2021 KISHORE GOUNTIA AMAR KUMAR MOHANTY /1
VS VS 0

STATE OF ODISHA
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80 WP(C)/0000593/2021 SMRUTIRANJAN SWAIN H.N.MOHAPATRA /1
VS VS 0
BIJU PATTNAIK UNIVERSITY OF TECHNOLOGY I
81 WP(C)/0000594/2021 CHAITANYA NAYAK RAMA CHANDRA RAY /1
VS VS 0
STATE OF ODISHA I
82 WP(C)/0000595/2021 PREMSILA NAIK@ HARIJAN UMAKANTA BARIK /1
VS VS 0
CHANCHALAMANI NAIK I
83 WP(C)/0000596/2021 GANDU SAHOO @ PRADHAN GOPAL KRISHNA NAYAK /1
VS VS 0
MAHANADI COAL FIELDSLTD. I
84 WP(C)/0000597/2021 SIDDHARTH ANEJA SABYASACHI MISHRA /1
VS VS 0
UNION OF INDIA I
85 WP(C)/0000598/2021 PRAKASH KUMAR SAHOO JAYADEBA BEHERA /1
VS VS 0
BHARAT SANCHAR NIGAM LTD. I
86 WP(C)/0000599/2021 GADADHAR NAYAK SK.NAYAK 2 /1
VS VS 0
STATE OF ODISHA Il
87 WP(C)/0000600/2021 DUBARAJROUDIA PRASANTA KUMAR SATAPATHY /1
VS VS 0
BASUDEV ROUDIA I
88 WP(C)/0000601/2021 JALADHAR MALLICK BINI MISHRA /1
Vs VS 0
STATE OF ODISHA I
89 WP(C)/0000602/2021 BABAJ PRADHAN BIREN SANKAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
% WP(C)/0000603/2021 PUNI @ PURI PRADHAN BIREN SANKAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
o1 WP(C)/0000604/2021 PRAMOD DEHURY BIREN SANKAR TRIPATHY /1
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VS VS 0
STATE OF ODISHA I
92 WP(C)/0000605/2021 CHINMAYA KUMAR SAMAL GOPINATH SETHI /1
VS VS 0
STATE OF ODISHA I
93 WP(C)/0000606/2021 DEVARAJA SETHI PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
<Y1 WP(C)/0000607/2021 PRADIP KUMAR SAHU B.RANJAN MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
9% WP(C)/0000608/2021 DEBARAJSASMAL GOPINATH PANDA /1
VS VS 0
STATE OF ODISHA I
9 WP(C)/0000609/2021 BASANTA KUMAR BAHINIPATI SHASHI BHUSAN JENA /1
VS VS 0
PRESIDING OFFICER, LABOUR COURT, SAMBALPUR I
97 WP(C)/0000610/2021 PRADEEP KUMAR BAGARTY B.RANJAN MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
98 WP(C)/0000611/2021 PRATAP CHANDRA PRADHAN BEBEKANANDA BHUYAN /1
Vs VS 0
STATE OF ODISHA I
99 WP(C)/0000612/2021 SHANTIPRIYA HOTA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
100 WP(C)/0000613/2021 MAHINDRA RANA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
101 WP(C)/0000614/2021 BHUBANESWAR MISHRA BASUDEV PUJARI /1
Vs VS 0
STATE OF ODISHA I
102 WP(C)/0000615/2021 MD AZIM KHAN B.RANJAN MOHAPATRA /1

VS

VS

Page 9/18

0



ORISSA HIGH COURT

FILING REPORT ASON :07/01/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il
103 WP(C)/0000616/2021 SUSANTA KUMAR SAHOO RAMESH KUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
104 WP(C)/0000617/2021 BHASHYAM MURALIDHAR SURYA NARAYAN PATNAIK /1
VS VS 0
STATE GOVT. OF ODISHA I
105 WP(C)/0000618/2021 NIRANJAN ROUT GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
106 WP(C)/0000619/2021 BAIKUNTHA NATH BEHERA ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA Il
107 WP(C)/0000620/2021 DIPAK DASH K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
108 WP(C)/0000621/2021 R.VENKAT RAMAN K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
109 WP(C)/0000622/2021 SIBA PRASAD SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
110 WP(C)/0000623/2021 MUTHOOT CAPITAL SERVICESLTD. DEVI PRASAD TRIPATHY /1
VS VS 0
STATE TRANSPORT AUTHORITY I
111 WP(C)/0000624/2021 MURALIDHAR PADHI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
112 WP(C)/0000625/2021 DESITI NILAKANTHA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
113 WP(C)/0000626/2021 GITANJAL| BEHURA K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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114 WP(C)/0000627/2021 MURARI MOHAN MAJHI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
115 WP(C)/0000628/2021 DROUPADEE KUMARI SWAIN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
116 WP(C)/0000629/2021 URBASHI PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
117 WP(C)/0000630/2021 RAJAT SINGH K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
118 WP(C)/0000631/2021 DALIMANI SWAIN AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
119 WP(C)/0000632/2021 PRABHANJAN MOHAPATRA AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
120 WP(C)/0000633/2021 SUMITA DALAI AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA Il
121 WP(C)/0000634/2021 ARUNACHAL BARIK AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
122 WP(C)/0000635/2021 SASMITA KUMARI PRADHAN AKSHAYA KUMAR PANDEY /1
Vs VS 0
STATE OF ODISHA I
123 WP(C)/0000636/2021 MANAS RANJAN SAHOO AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
124 WP(C)/0000637/2021 BRUNDABATI BARAL AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
125 WP(C)/0000638/2021 RANJAN SAMANTASINGHAR AKSHAYA KUMAR PANDEY /1
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VS
STATE OF ODISHA

VS

0
1"

126 WP(C)/0000639/2021 BISIKA PRADHAN AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I

127 WP(C)/0000640/2021 ARPITA SAHOO AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I

128 WP(C)/0000641/2021 BIRANCHI NARAYAN MOHAPATRA SHARMISTHA SAMAL /1

129

WP(C)/0000642/2021

VS

STATE OF ODISHA
SANTOSH KUMAR MISHRA
VS

STATE OF ODISHA

VS

SHARMISTHA SAMAL
VS

0
I

11

0
]

130 WP(C)/0000643/2021 PRAVASINI PRADHAN AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
131 WP(C)/0000644/2021 PRADEEP KUMAR MALLICK SHARMISTHA SAMAL /1
VS Vs 0
STATE OF ODISHA I
132 WP(C)/0000645/2021 BIJAYALAXMI MALLICK AKSHAYA KUMAR PANDEY /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0000646/2021 SUDHANSU SEKHAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0000647/2021 NIRANJAN BEHERA BIDYADHAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
135 WP(C)/0000648/2021 SK. YUSUF ALLI AJAY KUMAR PRADHAN /1
Vs VS 0
THE CGM, TOWN SERVICE AND TOWN ENGINEERING RSP I
136 WP(C)/0000649/2021 BIRANCHI NARAYAN MOHAPATRA SHARMISTHA SAMAL /1

VS

VS
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STATE OF ODISHA I
137 WP(C)/0000650/2021 SUDHANSU SEKHAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
138 WP(C)/0000651/2021 BHASKAR MAHANTY AMIYA KUMAR CHHATOI /1
Vs VS 0
STATE OF ODISHA I
139 WP(C)/0000652/2021 SNIGDHARANI MOHANTY AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0000653/2021 KELU CHARAN RANASINGH AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA I
141 WP(C)/0000654/2021 TEJRAJNAIK SK.JOSHI /1
VS VS 0
STATE OF ODISHA I
142 WP(C)/0000655/2021 LATIKA MANJATI ROUT SUSHANTA KUMAR JOSHI /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0000656/2021 SULOCHANA JENA BIPLABA P.B. BAHALI /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0000657/2021 SARASWATI MISHRA K.K.SWAIN /1
VS VS 0
COMMISSIONER CUM SECY., SAND ME DEPR. I
145 WP(C)/0000658/2021 RANJT KUMAR SAMAL K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
146 WP(C)/0000659/2021 KEDARNATH SAMARTHA ABHISHEK DASH /1
VS VS 0
STATE OF ODISHA I
147 WP(C)/0000660/2021 DIBAKAR BEHERA SK.BHANJADEO /1

VS
STATE OF ODISHA

VS
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148 WP(C)/0000661/2021 NALINI KUMAR BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0000662/2021 NARESH BARIK AMITAV MOHANTY /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0000663/2021 M/S.SUVOCHEM INDUSTRIES PVT.LTD. KANANBALA ROY CHOUDHURY /1
VS VS 0
GOVT.OF INDIA I
151 WP(C)/0000664/2021 BIJANA KUMAR HARICHANDAN PRADEEP KUMAR PARIDA /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0000665/2021 LAKSHMI GUPTA ASHISKUMAR MISHRA /1
VS VS 0
THE COLLECTOR CUM D.M. BALANGIR I
153 WP(C)/0000666/2021 GUNTIREDDY NARAYANA C.ANANDA RAO /1
VS VS 0
TAHASILDAR, GUNUPUR I
154 WP(C)/0000667/2021 SASMITA PRADHAN A.P.BOSE /1
VS VS 0
ABHIMANY U PRADHAN Il
155 WP(C)/0000668/2021 BIKRAM KESHARI NANDA SANGRAM MISHRA /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0000669/2021 SAKUNTALA DEVI AMITAV TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0000670/2021 BAISHAKHU KUMAR KARNA ANUPAM DASH /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0000671/2021 RAJB KUMAR BEHERA PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0000672/2021 NARAYAN KUMAR NATH BASUDEV PUJARI /1
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0000673/2021 MAHAMMAD MUBARAK TAPAS KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0000674/2021 SRIKANTA PATEL AMIT PRASAD BOSE /1
VS VS 0
BIRANCHI NARAYAN KESHARI I
162 WP(C)/0000675/2021 MAHESWAR PRADHAN NIRANJAN PANDA /1
Vs VS 0
STATE OF ODISHA I
163 WP(C)/0000676/2021 DR. SASMITA KUMARI PADHY SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
164 ABLAPL/0000232/2021  LUCKY @ PARTHA RANJAN DASH BIBHUTI RANJAN MOHANTY BINJHARPUR /347 /2019
VS VS 0
STATE OF ODISHA I
165 ABLAPL/0000233/2021  PITAMBAR DAS @ FAKI BIBHUTI RANJAN MOHANTY JAJPUR SADAR /148 /2020
VS Vs 0
STATE OF ODISHA I
166 ABLAPL/0000234/2021  FAGUA BEHERA BASANTA KUMAR NAYAK JATNI P.S. /294 /2018
Vs VS 0
STATE OF ODISHA I
167 ABLAPL/0000235/2021  RAMAKRUSHNA TRIPATHY PRASANNA KUMAR NANDA BOLANGIR TOWN /585 /2020
VS VS 0
UNION OF INDIA (RLY) I
168 ABLAPL/0000236/2021  RAMJAN KHAN PARTHA SARATHI NAYAK BALIAPAL /143 /2018
VS VS 0
STATE OF ODISHA I
169 ABLAPL/0000237/2021  ANIL PATTA SISIR KUMAR PUROHIT MAHILA PS SAMBALPUR /83 /2020
Vs VS 0
STATE OF ODISHA I
170 ABLAPL/0000238/2021  SANTOSH LENKA @ SANTOSH KUMAR LENKSARATHI JYOTI MOHANTY RANPUR /193 /2014

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I

171 ABLAPL/0000239/2021  PRASANTA KUMAR DARAI @ PRASANTA DAISMISANTA KUMAR NAYAK PADMAPUR /128 /2020
VS VS 0
STATE OF ODISHA I

172 ABLAPL/0000240/2021  NIMAIN CHARAN SWAIN DEEPAK KU SAHOO KENDRAPARA /197 /2020
Vs VS 0
STATE OF ODISHA I

173 ABLAPL/0000241/2021  ARUNA KUMAR MISHRA JAGANNATH BHUYAN PHULBANI TOWN /162 /2020
VS VS 0
STATE OF ODISHA I

174 ABLAPL/0000242/2021  PARBATI JENA DEBASISH SAMAL BADACHANA /365 /2020
VS VS 0
STATE OF ODISHA I

175 ABLAPL/0000243/2021  PRABHAT MOHARANA PRASANTA KUMAR SAHOO CUTTACK SADAR /413 /2019
VS VS 0
STATE OF ODISHA I

176 ABLAPL/0000244/2021 ~ RADHA SHYAM SAMAL DEEPAK KU SAHOO KENDRAPARA /196 /2020
Vs VS 0
STATE OF ODISHA I

177 ABLAPL/0000245/2021  SANTOSH SWAIN @ SANTOSH KUMAR SWAINGY ANALOKA MOHANTY NAUGAON /168 /2020
VS VS 0
STATE OF ODISHA I

178 ABLAPL/0000246/2021  HIMANSU SEKHAR DAS JAGABANDHU SAHU SUNDARGARH TOWN /1 /2021
VS VS 0
STATE OF ODISHA I

179 ABLAPL/0000247/2021  MANOJKUMAR SAHOO SATYABRATA MOHANTY /10
Vs VS 0
STATE OF ODISHA I

180 ABLAPL/0000248/2021  AJAYA PARIDA P.K.ROUT NISCHINTAKOILI /6 /2020
VS VS 0
STATE OF ODISHA I

181 ABLAPL/0000249/2021  KANCHAN MAHALA DEBADATTA MOHANTY 122 12020

VS
STATE OF ODISHA(VIG.)

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
182 ABLAPL/0000250/2021  RAJESH KUMAR JENA P.CACHARYA BALASORE VIGILANCE /33 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
183 ABLAPL/0000251/2021  BADAL NAYAK BASANTA KUMAR NAYAK KHANDAGIRI P.S. /493 /2020
VS VS 0
STATE OF ODISHA I
184 ABLAPL/0000252/2021  MANISH DEVNATH KOUSIK ANANDA GURU MAHILA P.S. BUXIBAZAR /112 /2020
VS VS 0
STATE OF ODISHA I
185 ABLAPL/0000253/2021  NITYANANDA MALIK SURYAKANTA DWIBEDI DHUSURI /244 /2020
VS VS 0
STATE OF ODISHA I
186 ABLAPL/0000254/2021  LIPUNA BARIK MANOJKUMAR PANDA CHOUDWAR /6 /2021
VS VS 0
STATE OF ODISHA I
187 ABLAPL/0000255/2021  SADANANDA BAG SK.JOSHI TUSRA /168 /2020
VS VS 0
STATE OF ODISHA I
188 ABLAPL/0000256/2021  RATNAKAR PATRA GOPAL KRUSHNA MOHANTY GURUDIJHATIA /148 /2020
VS VS 0
STATE OF ODISHA Il
189 ABLAPL/0000257/2021  KARTIK BEHERA @ KATHIA B.K.NAYAK PIPLI /433 /2020
VS VS 0
STATE OF ODISHA I
190 ABLAPL/0000258/2021  MANGAL PRASAD NAYAK PRAFULLA KUMAR BISWAL AUL /268 /2020
Vs VS 0
STATE OF ODISHA I
101 ABLAPL/0000259/2021  ANJISNU PRASAD RATH JYOTIRMAYA SAHOO POLASARA PS/330 /2020
VS VS 0
STATE OF ODISHA I
192 ABLAPL/0000260/2021  NIRANJAN MANIK BIKRAM CHANDRA GHADEI /10
VS VS 0
STATE OF ODISHA I
193 ABLAPL/0000261/2021  ADITYA PRASAD RATH JYOTIRMAYA SAHOO POLASARA PS /330 /2020

Page 17/18



ORISSA HIGH COURT

FILING REPORT ASON :07/01/2021
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VS VS 0
STATE OF ODISHA I
194 ABLAPL/0000262/2021  NARAYAN SAHOO SATYA RANJAN MULIA TIRTOL /4 /2021
VS VS 0
STATE OF ODISHA I
195 ABLAPL/0000263/2021  JTENDRA KUMAR DAS SUBHENDU KUMAR DAS 110
VS VS 0
STATE OF ODISHA I
196 ABLAPL/0000264/2021  SIPUN PARIDA JATESWAR NAYAK RAJINAGAR /283 /2020
Vs VS 0
STATE OF ODISHA I
197 ABLAPL/0000265/2021  GORA MAJHI HEMANTA KUMAR MOHANTA BARIPADA SADAR /157 /2020
VS VS 0
STATE OF ODISHA I
198 ABLAPL/0000266/2021  RAMESWAR MAHALA DEBADATTA MOHANTY CUTTACK VIGILANCE /22 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
199 ABLAPL/0000267/2021  PRAMILA PATRA @ NAYAK PRAFULLA KUMAR BISWAL AUL /268 /2020
VS Vs 0
STATE OF ODISHA I
200 ABLAPL/0000268/2021  ISAN SOREN BIGYAN KUMAR SHARMA MAHILA P.S.(BBSR) /41 /2020
Vs VS 0

201

202

WPC(OA)/0001177/2019

WPC(OAC)/0002908/2016

STATE OF ODISHA

NANDA KISHOR PAL

VS

STATE OF ODISHA
RABINDRA KUMAR BIDIKA
VS

STATE OF ODISHA

RAMAKANTA SAHOO
VS

NIRA SUNDAR PANDA
VS
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ORISSA HIGH COURT

MISC CASESFILED on :07/01/2021

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 1/2021 BHUNESWAR PRASAD VERMA-MP HEMANTA KUMAR MUND
WPCRL/3/2021

2 2/2021 SURESAN SA-MP HIMANSHU SEKHAR MISHRA
CRLREV/6/2021

3 2/2021 PARESH MUNDA@PARA-MP
JCRLA/16/2018

4 2/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
RVWPET/4/2021

5 3/2021 SURESAN SA-MP HIMANSHU SEKHAR MISHRA
CRLREV/6/2021

6 3/2021 JTU@JITENDRA NAYAK-MP
JCRLA/10/2018

7 3/2021 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE
RVWPET/4/2021

8 412021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (SAND ME)
WA/5/2021

9 4/2021 SUJIT KUMAR MOHANTY-MP M/S.SANJIB SWAIN
WPC(OAC)/1172/2016

10 5/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (SAND ME)
WA/5/2021

11 5/2021 RABINDRA KUMAR BIDIKA-MP NIRA SUNDAR PANDA
WPC(OAC)/2908/2016

12 6/2021 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (SAND ME)
WA/5/2021

13 7/2021 SUSHANTA KUMAR PANDA-MP TRILOCHAN NANDA
WA/6/2021

14 8/2021 MANOJMISHRA@MANOJ KUMAR MISHRA-MP M/SH.N.MOHAPATRA
RSA/134/2019

15 8/2021 SUSHANTA KUMAR PANDA-MP TRILOCHAN NANDA
WA/6/2021

16 9/2021 BIRESH EKKA-MP AMARESH CHANDRA SAMAL
CRLA/684/2018

17 9/2021 PRAKASH CHANDRA PADHY-MP MR.MANORANJAN ACHARYA
CRLMC/1156/2018

18 9/2021 STATE OF ODISHA-MP ADDL.GOVT ADV.
WA/7/2021

19 10/2021 BHARAT SARANGI-MP RANJAN KUMAR SAHOO
CMP/305/2020

20 10/2021 SUSANTA@SUKUMAR SINGH@SUSANTA SINGH@SUK UISBRYWRANTA DWIBEDI
CRLA/7/2021

21 10/2021 STATE OF ODISHA-MP ADDL.GOVT ADV.
WA/7/2021

22 11/2021 SUDHIR BAGH-MP NIRANJAN LENKA
CMP/10/2021

23 11/2021 SUSANTA@SUKUMAR SINGH@SUSANTA SINGH@SUK UNSBRMRANTA DWIBEDI
CRLA/7/2021

24 12/2021 MANJULATA ROUT @ BEWA-MP SSJENA
CMP/12/2021

25 12/2021 MANAS DAS-MP M/S SMRUTI RANJAN MOHAPATRA
CRLA/35/2015

26 13/2021 PURNA CHANDRA MALLIK-MP MANOJKUMAR PANDA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLA/467/2018
19/2021
ABLAPL/14813/2020
202021
BLAPL/6022/2018
21/2021
BLAPL/6023/2018
21/2021
MACA/14/2021
21/2021
ABLAPL/14822/2020
22/2021
BLAPL/104/2021
22/2021
MACA/15/2021
22/2021
ABLAPL/13701/2020
23/2021
MACA/16/2021
24/2021
BLAPL/8457/2019
24/2021
MACA/18/2021
25/2021
BLAPL/3821/2020
25/2021
MACA/17/2021
26/2021
BLAPL/9604/2020
26/2021
MACA/19/2021
26/2021
ABLAPL/263/2021
27/2021
MACA/20/2021
28/2021
MACA/596/2019
29/2021
MACA/5/2021
232/2021
WP(C)/35149/2020
233/2021
WP(C)/573/2021
234/2021
WP(C)/577/2021
235/2021
WP(C)/415/2021
236/2021
WP(C)/579/2021
237/2021
WP(C)/580/2021
238/2021
WP(C)/583/2021
239/2021
WP(C)/584/2021
240/2021
WP(C)/585/2021
241/2021
WP(C)/587/2021
242/2021
WP(C)/588/2021
243/2021
WP(C)/589/2021

PARESH BHOI-MP

ASHOK KU.SUNDARAY-MP

NIRUPAMA SUNDARAY-MP

NATIONAL INSURANCE CO. LTD.-MP

UTTAM MOHANTY-MP

SANAKA MALLICK-MP

BHOJARAJ SETH

M/S ASWIN.K. DASB.R. TRIPATHY,M/S. PRADIPTA VE

M/SA.K. DAS,S. DASB.R. TRIPATHY

SUBRAT SATPATHY

DEBASISH SAMAL

MANAGER LEGAL NATIONAL, M/S. NATIONAL INSURANRE GAXCBHHARINDA S

ADITI MISHRA-MP

ORIENTAL INSURANCE CO. LTD.-MP

SANJAY @NALU GOUDA-MP

ORIENTAL INSURANCE CO. LTD.-MP

KALIA SINGH-MP

ORIENTAL INSURANCE CO. LTD.-MP

P. SIBANI ACHARY-MP

NATIONAL INSURANCE COMPANY LTD.-MP

JTENDRA KUMAR DAS-MP

NATIONAL INSURANCE COMPANY LTD.-MP

DURGA PRASANNA MISHRA

PRASANTA KUMAR MAHALI

N.K.LENKA

PRASANTA KUMAR MAHALI

PRAMOD KUMAR JENA

PRASAUTA KUMAR MAKALI

RAMA CHANDRA SAHOO

ANUPAM DASH

SUBHENDU KUMAR DAS

ANUPAM DASH

DIVISIONAL MANAGER, M/SNATIONAL INSURANCE CO.PREBKMBH KUMAR MOHANTY

THE DIVISIONAL MANAGER, D.O. I, M/S. NATIONAL INSPRAKEEICRUMBRMWROHANTY

GOVERNING BODY OF ANCHALIKA MAHAVIDYALAYA, RHESINANANL-MP

SRADHANJALI PANDA-MP

BALARAM PAIKA-MP

NANDA KISHORE BEHERA-MP
RAJESWARI NANDI @ PATRA-MP
TANULATA DAS-MP

SUBHASMITA BEHERA-MP

SARAT PRADHAN-MP

LAXMAN @ LACHHAMAN PRADHAN-MP
DR.UDIT SOURAV SAHOO-MP
DR.SATISH KUMAR NANDA-MP

DR.UDIT KUMAR BISWAL-MP
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SK.SAMAL

PRASANTA KU.DAS

PRASANNA KUMAR MISHRA

SATRUGHNA DASH A

BIJAYA KU. PARIDA

DEEPALI MAHAPATRA

SUBAS CHANDRA DAS

SUBAS CHANDRA DAS

SIBANARAYAN BISWAL

SIBANARAYAN BISWAL

SIBANARAYAN BISWAL



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

244/2021
WP(C)/590/2021
245/2021
WP(C)/594/2021
246/2021
WP(C)/595/2021
247/2021
WP(C)/11865/2019
248/2021
WP(C)/606/2021
249/2021
WP(C)/30470/2020
251/2021
WP(C)/6496/2020
252/2021
WP(C)/25753/2020
253/2021
WP(C)/611/2021
255/2021
WP(C)/18173/2016
256/2021
WP(C)/623/2021
257/2021
WP(C)/28538/2020
258/2021
WP(C)/623/2021
259/2021
WP(C)/34499/2020
260/2021
WP(C)/631/2021
261/2021
WP(C)/34499/2020
262/2021
WP(C)/632/2021
263/2021
WP(C)/633/2021
264/2021
WP(C)/634/2021
265/2021
WP(C)/635/2021
266/2021
WP(C)/636/2021
267/2021
WP(C)/637/2021
268/2021
WP(C)/638/2021
269/2021
WP(C)/639/2021
270/2021
WP(C)/640/2021
271/2021
WP(C)/643/2021
272/2021
WP(C)/645/2021
273/2021
WP(C)/7136/2017
274/2021
WP(C)/522/2021
275/2021
WP(C)/17311/2020
276/2021
WP(C)/21821/2018
277/2021

AJATSATRU ROUT-MP
CHAITANYA NAYAK-MP
PREMSILA NAIK@ HARIJAN-MP
RAMAKANTA MAHAPATRA-MP
DEVARAJA SETHI-MP

BANAMALI DASH-MP

PRAFULLA KUMAR NAYAK-MP
SANJAY KUMAR MISHRA-MP
PRATAP CHANDRA PRADHAN-MP
KORRAI SIVA PRASAD RAO ALIASK.SP.RAO-MP
MUTHOQOT CAPITAL SERVICESLTD.-MP
RUSI SAHU-MP

MUTHOQOT CAPITAL SERVICESLTD.-MP
SUNITA JANI-MP

DALIMANI SWAIN-MP

SUNITA JANI-MP

PRABHANJAN MOHAPATRA-MP
SUMITA DALAI-MP

ARUNACHAL BARIK-MP
SASMITA KUMARI PRADHAN-MP
MANAS RANJAN SAHOO-MP
BRUNDABATI BARAL-MP
RANJAN SAMANTASINGHAR-MP
BISIKA PRADHAN-MP

ARPITA SAHOO-MP

PRAVASINI PRADHAN-MP
BIJAYALAXMI MALLICK-MP
M/S.GAYATRI INDUSTRIES-MP
JAGADISH CHANDRA SAHOO-MP
A.RAMA KRISHNA-MP
ARNAPURNA NAIK-MP

SK. YUSUF ALLI-MP
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GYANA RANJAN SETHI

RAMA CHANDRA RAY

UMAKANTA BARIK

M/S.SUJATA JENA

PRAFULLA KUMAR MOHAPATRA

BUDHADEV ROUTRAY

M/S.PRADEEP KUMAR DAS

TATHAGATA SAHOO

BEBEKANANDA BHUYAN

M/S.SANJAY KU.PRADHAN

DEVI PRASAD TRIPATHY

DILIPKUMAR SAHU

DEVI PRASAD TRIPATHY

AKSHAYA KUMAR PANDEY

RAMDAS ACHARY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

AKSHAYA KUMAR PANDEY

M/SHARIPAD MOHANTY

K.K.SWAIN

S.D.DAS

PRADIPTA VARMA

AJAY KUMAR PRADHAN



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

WP(C)/648/2021
278/2021
WP(C)/658/2021
279/2021
WP(C)/660/2021
280/2021
WP(C)/661/2021
281/2021
WP(C)/229/2021
282/2021
WP(C)/662/2021
283/2021
WP(C)/669/2021
284/2021
WP(C)/671/2021
285/2021
WP(C)/672/2021
286/2021
WP(C)/674/2021
287/2021
WP(C)/673/2021
288/2021
WP(C)/675/2021
289/2021
WP(C)/33401/2020
290/2021
WP(C)/34257/2020
712021
CONTC/5228/2020
18/2021
BLAPL/8132/2019
19/2021
BLAPL/8132/2019
20/2021
ABLAPL/14301/2020
23/2021
ABLAPL/3155/2020
24/2021
ABLAPL/7046/2020
25/2021
ABLAPL/9416/2020
250/2021
WP(C)/24445/2020
254/2021
WP(C)/3105/2020

RANJT KUMAR SAMAL-MP

DIBAKAR BEHERA-MP

NALINI KUMAR BEHERA-MP

PRADIP KUMAR DAS-MP

NARESH BARIK-MP

SAKUNTALA DEVI-MP

RAJB KUMAR BEHERA-MP

NARAYAN KUMAR NATH-MP

SRIKANTA PATEL-MP

MAHAMMAD MUBARAK-MP

MAHESWAR PRADHAN-MP

PRAVA RANJAN MISHRA-MP

AJT KUMAR MOHANTY-MP

SAROJA KUMAR LENKA-MP

LAXMAN KARMI-MP

LAXMAN KARMI-MP

PUNYABANTA DASH-MP

NIHARIKA DASH-MP

ASHOK KUMAR KHATUA-MP

MANOJA KUMAR BEHERA-MP

M/S. NALCO MINES EMPLOY EES UNION-MP

MAHENDRA KUMAR DAS-MP
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K.K.SWAIN

S.K.BHANJADEO

K.K.SWAIN

ASHOK PATTNAIK

AMITAV MOHANTY

AMITAV TRIPATHY

PRASANTA KUMAR SATAPATHY

BASUDEV PUJARI

AMIT PRASAD BOSE

TAPASKUMAR SAHOO

NIRANJAN PANDA

TAPASWINI SAHU

SURYA NARAYAN PATNAIK

ASHOK SAHOO





